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(b) Evaluative studies of the imple-
mentation of the programme have
been conducted by the National Coun-
cil of Educational Research and Train-
ing for the States of West Bengal, Gu-
jarat, Maharashtira, Andhra Pradesh,
Karnataka and the Union Territory
of Delhi during 1979—81. National
Seminars were organised by the Coun-
cil in 1981 and 1984 to take stock of
the progress made in different States.
The NCERT document ‘Higher Secon-
dary Education and its Vocationalisa-
tion’ was also reviewed by a Com-
mittee set up by the President of the
NCERT, during 1977-78.

o

(c¢) and (d) The studies conducted
indicate that while the National guide-
lines recommended by NCERT
[basically sound and implementable,
the implementation in different states
has varied

are

in emphasis as well as
The and
financial arrangements remained in-

adequate and poorly institutionalised.
Desired collaborative

content, administrative

arrangements
for instruction, assessment of man-
power needs, development of curricu-
did
not always materialise, and in-service
training covered only a minority of
teachers,

lar and instructional materials

(e) An Inter-Ministerial Steering
Committee has already been constitu-
ted to oversee efficient implementation
of vocationalisation programme. The
7th plan proposals of the Ministry
visualise earmarking of sizable finan-
cial resources for setting up necessary
facilities for vocational education.
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to Questions . 126

Railway accident near Dholpur

323. SHRI V. GOPALSAMY: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) on which date and at what
timeg the Grand Trunk Express met:
with an accident mear Dholpur;

(b) how many coaches were there
in the relief train which reached the
accident site and when the relief train
left for Delhi;

- - -

(¢) which Railway officials who

supervised the relief and rescue opera-
tions;

(d) when did the relief train reach
Agra and finally Delhi;

(e) what were the specific reasons
for the extraordinary delay; :

(f) whether Government propose
to hold an enquiry into the matter
and punish the guilty officials; and

(g) if not, what are the reasons
therefor? -

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA): (a)
on 6-1-1985 at about 3.50 hours the
15 Dn. Grand Trunk Expresg met
with an accident between Hetampur
and Gher stations near Dholpur.

(b) and (d) The passengers were
accommodated in the 12 unaffected
coaches of Grand Trunk Express in
the rear and taken to Gwalior reach-
ing there at 12.45 hours. At Gwalior,
25 byses were arranged by the civil
authorities ang the stranded passen-
gers were taken to Agra Cantt, A
special train of 10 coaches was arrang-
ed at Agra to carry the pasgengers to
New Delhi. The train left Agra at
20.30 hrs. and reached New Delhi at
3.05 hrs. on 7-1-1985. Some of the
passengers who reached Agra by the
earlier buseg caught earlier trains to

Delhi,

(c) The Divisiona; Railway Mana-
ger, Jhansi accompanied by Railway
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Doctors and other Divisional Officers
rushed to the site of accident for

supervising the relief and rescue ope-
rations,

(e) It was decided to take the un-
affected portion of Granq Trunk
Express back to Gwalior because the
severe cold, difficult terrain and a
long bridge did not permit tranship-
ment of passengers gnd their baggage
into a specia] train at Agra end of
the site. Special buses were procur-
ed at Gwalior with the help of Jocal
civil authorities. The busey were
given diesellpetro} ang issueq inter-
State permits The special train
from Agra was delayed due to gn un-
fortunate error in granting a power
block ang failure of electric train
engine ’

N hY

(f) and (g) An independent en-
quiry by the Commissioner of Railway
Safety, Western Cirele. Bombay. has
already been held who has since fub-
mitted hic preliminary report. On
receipt of hig final revort action will
be taken against staff hold resnoncible,
However, the Assistant Station Master
and the Cabinman of Hetamnur sta-
tion and the Guard of the goods train
have been arrested hy the police.

Railway line from Nindignl via
Kumali to Cochin

324 SHRI V. GNPALSAMY. Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether Government probose tn
conduct a survev for a hroad gauge
Railway line from Dindigul »ia Ku-
mali to Cochin: ang

(b) if not, what are the reasons
therefor?

THE MINISTRR OF STATE IN
“THE MINISTRY OF RATI.WAYS
(SHRT MADHAVRAO SCINDIA): (a)
No, Sir.

(b) There has been no demand for
such a line from the State Govern-
-ments. '

[ RAJYA SABHA ]

to Questions 128

Polio deaths in Allahabad

325. SHRI SHANT! TYAGI. will
the Minister of HEALTH AND FAMI-
LY WELFARE be pleaseq to state:

(a) whether Government have come

across reports of polio deaths in Alla-
habad hospitals;

(b) if so, what are the reasons
therefor; and

(c) what steps have been taken by
Government, to fight this epidemic?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA):
(a) and (b) Information is being col-
lected and will be laid on the Table
of the Sabha.

(c) Polio vaccination hag been in-
cluded in the Expanded Programme
of Immunization., The number of
beneficiaries of Polio vaccination has
been increasing from year to vear.
Durineg 1983-84 about 79 lakhs children
were immunised. By the end of the
Seventh Plan, it is proposed to pro-
vide universa! immunization coverage
against Polio.

Progress made in respect of the Nhava
Shevy Port

326. SHRI BHAGATRAM MAN-
HAR: Wil] the Minister of SHIP-
PING AND TRANSPORT be pleased
%o state:

(a) what are the broad details of
the progress made in reepect of the
new major port, Nhava Sheva, includ-
ing major works already completeg or -
under construction;

(b) what are the nameg of different
foreign companies and countries of
their origin who have either been
short.listed or given contracts for
various items of work at Nhava Sheva
includings civil works; and

(c) what are the latest estimates of
expenditure on majop items of work



